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INCOME TAX APPELLATE TRIBUNAL, CHENNAT
CAUSE LIST OF C-BENCH FOR 08 APRIL 2026 (WEDNESDAY) o

BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SR RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM -03

Srl |Appeal Number A;s(:r::. Assessee Name Counsel Name Remarks
[D] KARUPPAKONAR PARAMASIVAM i
ITA 2612/CHNY/2024 |2017- .
1|{ITA 2612/CHNY/2024 (2017-18 NAVANEETHAKRISH AN S. SRIDHAR
[A] NO.K.779.GURUVAREDDIYUR 5 ,
2|ITA 2777/CHNY/2025 |2019-2 . laksh
/CHNY/2025 12019-20 PRIMARY AGRI CO-OP CREDIT socleTy |/ Viiavalakshmi
3|ITA 2990/CHNY/2025 12016-17 | [A] RAJENDRAN JEYAGANDAN N. V. BALAJI Q s
4(ITA 2991/CHNY/2025 12017-18 | [A] RAJENDRAN JEYAGANDAN N. V. BALAJ| \\,_q\ »
2
,3>
3/ITA 3092/CHNY/2025 [2004-05 | [A] KHATEEB OMAIR AHMED - G. VARDINI KARTHIK >,'9 6RE
6|ITA 3093/CHNY/2025 (2011-12 [A] KHATEEB OMAIR AHMED G. VARDINI KARTHIK
7|ITA 26/CHNY/2026 _[2022-23 | [A] M/S. SUBA VALLI VILAS
8/ITA 31/CHNY/2026 _ [2020-21 | [D] THIYAGARAJAN RAJA
9|ITA 42/CHNY/2026 _ [2018-19 | [A] DHAYANIDHI ALAGIRI
10/ITA 43/CHNY/2026  |2017-18 | [A] JAGAT EDIBLE OILS INDIA PVT. LTD. |S. SRIDHAR (SMC). )
11)ITA 44/CHNY/2026  |2014-15 | [A] ABC CONNECTS S. SRIDHAR Ntsmc) T
12]ITA 46/CHNY/2026  |2023-24 | [A] ACTIVE BROTHERS D. ANAND X i
13[ITA 47/CHNY/2026  |2018.19 | [A] BHAWARLAL PAGARIA MAHAVEER o
CHAND o o
[D] ARCHIMEDIA DIGITAL PRIVATE \
14|ITA 48/CHNY/2026  |2024-25
A LIMITED adp P
15/ITA 51/CHNY/2026 _ [2017-18 | [A] KUPPUSAMY VELAIVAN (SMC) \ P
16/ITA 2809/CHNY/2025 |2011-12 | [A] MURUGANANDAN S. SRIDHAR —[C/F ~ ib{(,(
o [A] SHRI COIMBATORE JEWELLERS 20
CO 28/CHNY/2026  |2017-18 [INDIA PRIVATE LIMITED
|A] SHRTCOTMBATORE JEWELLERSTNDIA ]
81T 3604/CHNY/2025 |2012-13  [pRIvATE LTD. [V Dinesh C/F /
19 [A] SHRI COIMBATORE JEWELLERS INDIA L. Di h
ITA 3605/CHNY/2025 [2017-18 |PRIVATE LIMITED s ie C/F
20 _ [D] SHRI COIMBATORE JEWELLERS INDIA . Di h
ITA 571/CHNY/2026  |2017-18  [PRIVATE UMITED R C/F
21[ITA 6/CHNY/2026 2022-23 | [A] SHRI SAT SIRT ENTERPRISES YESHWANT KUMAR [C/F ||
22|ITA 24/CHNY/2026  [2017-18 | [A] ASOK SPARKLERS FACTORY S. SRIDHAR C/F |
Meeting link - https://itétchennai.my.webex.com/meet/court_room_3 i

Meeting number :-2644 9203834 I |
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INCOME TAX APPELLATE TRIBUNAL, CHENNAT
CAUSE LIST OF C-BENCH FOR 09 APRIL 2026 ‘THURSDAY[
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLES R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM -03

Srl |Appeal Number Assmt. Assessee Name Counsel Name Remarks
Year —
1|ITA 265/CHNY/2026 [2017-18 | [A] AUTOTEX PRIVATE LIMITED S.Sridhar (Erode)
2|ITA 2739/CHNY/2025 |2011-12 | [A] VARADHARAJ ALAGARSAMY SRIDHAR.S
[A] ALAGU AIR PRODUCTS PRIVATE s i dian
3|ITA 2771/CHNY/2025 |2022-23 |LIMITED
4]ITA 3041/CHNY/2025 [2019-20 | [D] REVATHI READYMADES G. BASKAR
[A] NANMANGALAM SADAGOPAL , \
V. Mahaganapathi, g 2z
5|ITA 3042/CHNY/2025 |2014-15 |MADANAGOPAL .
6|ITA 3803/CHNY/2025 |2011-12 | [A] VARADHARAJ ALAGARSAMY S. SRIDHAR N=\T
7|ITA 3958/CHNY/2025 [2019-20 | [A] RAVI SIVAGAMI S. SRIDHAR (SMC) | pokqode
8|ITA 4012/CHNY/2025 |2018-19 | [A] RAJAVELU RAJENDRA V.Meenakshi Sundar AR
9}ITA 52/CHNY/2026 52| [A] SUBRAMANIAN BANUMATHI hiL (6.
10[ITA 54/CHNY/2026  [2017-18 | [A] A.K. AHAMED & SONS '
' [A] GANDAVARAPU
11/ITA 55/CHNY/2026  [2012-13 [SATHYANARAYANA REDDY
12]ITA 57/CHNY/2026  [2013-14 | [A] DAVOSIYA MATHEW VICTOR GRACE il
[A] KAVUNDAMPALAYAM X ;L
13]ITA 68/CHNY/2026  [2016-17 |PALANISAMY MANOHARAN S. SRIDHAR(ERODE \2-T
14]ITA 69/CHNY/2026  |2017-18 | [A] GNANAVELU THILAK S. SRIDHAR(ERODE /o
15]ITA 70/CHNY/2026  |2018-19 | [D] AB MAURI INDIA PRIVATE LIMITED e
16[ITA 71/CHNY/2026  [2016-17 | [A] ARVIND RAMSEVAK CHATURVED] Al
17]ITA 73/CHNY/2026  |2017-18 | [A] ASHOK (HUF) (SMC) !
18|ITA 76/CHNY/2026 ~ [2020-21 | [A] GOVINDARAJ KENNEDY J. SARAVANAN ]
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3 lﬂé/l[,
Meeting number :-2644 920 3834
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